[RAJYA SABHA ]

either of the Ministers of State or the Minister of Parliamentary Affairs for laying such
Papers, if he or she is preoccupied otherwise.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE
MR. CHAIRMAN: Hon. Members, | also wish to inform that the Business Advisory

Committee in its meeting held on the 31% of January, 2021, has allotted time for
Government Legislative and other Business, as follows:

BUSINESS TIME ALLOTTED
1. | Discussion on the Motion of Thanks on the President's Address Ten Hours
General Discussion on the Union Budget for 2021-22. Ten Hours

Consideration and passing of the following Bills:-

(i)  The National Capital Territory of Delhi Laws (Special | One Hour
Provisions) Second (Amendment) Bill, 2021 - to replace
an Ordinance.

(i)  The Jammu and Kashmir Reorganisation (Amendment)
Bill, 2021 - to replace an Ordinance. Two Hours

(i)  The Commission for Air Quality Management in National | Two Hours
Capital Region and Adjoining Areas Bill, 2021 - to replace
an Ordinance.

(iv)  The Arbitration and Conciliation (Amendment) Bill, 2021 - |  Two Hours
to replace an Ordinance.

The Committee also recommended that the House may sit on Saturday, the 13™
February, 2021 instead of Monday., the 15t February, 2021 to conclude the General
Discussion on the Budget for 2021-22 and other Business, and, the sitting of the
House scheduled on 15™ February may be cancelled. In accordance with the general
request by Members, it was accepted.

LEAVE OF ABSENCE

MR. CHAIRMAN: Hon. Members, letters have been received from the following

'ISt

Members for grant of Leave of Absence during the 17 part of current 253" Session of
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